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have been forwarded to the Centre for special assistance for the development
of Eastern Ghats and Coastal Areas at a cost of Rs. 411 crores and Rs.
265.50 crores respectively. As the fiscal rating of Tamil Nadu is the bestin
the country, | appeal to the Centre to clear all these projects relatlng to
Tamil Nadu and provide funds as demanded.

Need for providing better equipment and Clothing, to Soldicrs
posted at Siachen and Kargil frontiers

SHRIMATI N.P. DURGA (Andhra Pradesh): Mr. Deputy Chairman, Sir,
we all acclaim the sacrifices' made by our courageous soldiers at Saltoro
Ridge overlooking Siachen, Hanif, Yaldor Sectors in Kargil and other frontiers
of India where temperature goes down to -40 to -50 degrees. At the same
time we are equally responsible for the pathetic conditions in which they
have to guard our borders. They are performing their duty with old, torn,

‘obsolete clothing in chilly 16,000 feet height Indian border. A proposal has
been submitted for three sets of specialised clothing — one for troops
posted there, one for soldiers to get acclimatize and the other for outfit
soldiers who may have to rush in case of emergency — but the proposal
is hanging fire. The problem is, so cruel are the conditions that barely 15%
of the clothing and snow-boots can be reused. Then, many of these clothing
such as Pitons, Carabineers, Down Jackets, Multi-tiered Insulating Gloves,
Special Trousers, Woolen Socks, Goggles, Gore-Tex suit come from
Switzerland, Boot Crampons, Rucksacks, Special Boots from Central
Europe-and Sleeping Bags from Belgium. If the Government shows any
lethargy, things will go from bad to worse. Even the Subramanyaswami
Committee recommended that priority should be given to equipping infantry
men with superior equipment and clothing. Recently, | had personally seen
the pathetic conditions under which our soidiers have to work at Siachen
and Kargil. Hence, | demand that immediate steps should be taken and
the equipments that | mentioned should be procured within no time and be
supplied to the Army immediately. Thank you.

Demand for a regulator for electronic media to reguiate Nude,
Vulgar and Obscene advertisements responsible for crimes
including rape of girl chiid
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GOVERNMENT BILLS—Introduced

THE DISPLACED PERSONS CLAIMSAND OTHER LAWS REPEAL
BILL, 2004
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The question was puf and the motion was adopted.
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THE CREDIT INFORMATION COMPANIES (REGULATION) BILL, 2004

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir,  beg to
move for leave to introduce a Bill to provide for regulation of creditinformation
companies and to facilitate efficient distribution of credit and for matters

connected therewith or incidental thereto.
The question was put and the motion was adopted.

SHRI P. CHIDAMBARAM: Sir, | introduce the Bill.
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